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Orissa Government request for Air 
striPs In Orissa 

2177. SHRI RASA BEHAR! 
BEHERA: Will the Minister ot 
TOURISM AND/ CIVIL AVIATION 
be pleased to state: 

(a) whether Government of Orissa 
have requested that air strips should 
be constructed in different places in 
Orissa; 

(b) if so, the names of those places; 
and 

(c) if not, the procedure followed 
for sanctioning of air strips? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION & LABOUR 
(SHRI J. B. PATNAIK): (a) No 
such request has been received by 
Civil Aviation Department. 

(b) Does not arise. 
(c) Aerodromes are constructed as 

per requirements of Indian Airlines 
and non-cheduled operators subject to 
avail a bility of resources and plan 
priorities. 

Proposal for Tourist Centres at 
KalahancU District (Orissa) 

2178. SHRI RASA BEHAR! 
BEHERA: Will the MinisteT of 
TOURISM AND CIVIL AVIATION 
be pleased to state: 

(a) whether any proPOsal 'lor open-
ing tourist centres at Kalahandi Dis-
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trict of Orissa has been received from 
the State Government; 

(b) whether it is a fact that there 
are a number of important places of 
tourist interest in the district like 
'Guohandi', 'Dokrichanchara', 'Furli-
aharan', 'Ravandhar', 'Biripur', 'Mara-
diguda', etc.; 

(c) whether the Ministry has depu-
ted a party or an officer to explore 
the potentialities Of these places of 
tourist importance; and 

(d) if so, whether the information 
would be placed on the Table of the 
House? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION & LABOUR 
(SHRI J. B. PATNAIK): (a) No, 
Sir. 

(b) These places would be of local 
il'lterest, and may therefore have the 
potential to attract domestic tourists. 

(c) No, sir. However, the Kala-
handi District Administration has re-
quested the State Government to sur-
vey the tourism potential Of Doka-
riCFianchara, Furlisharan and Guda-
handi with a view to developing 
them as tourist centres. The matter 
therefore rest with the State Gov-
ernment. 

(d) Does not arise. 
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Look-out in Government Opium aD4 
Alkaloid Factory, Neemuch (M.P.) 

2180. SHRI ANANDA PATHAK.: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether Government are 8'W·are 
of the fact that the management of 
Government Opium and Alkaloid 
Factory at Neemuch in the State of 
Madhya PradeSh have illegally de-
clared lock-out last year and violated 
the written assurance in respect of 
the demsJlds and grievances of the 
employees; and 

(ib) if so, whether Government 
proposes to look into the whole affairs 
and do the needful to bring about an 
amicable settlement of the dispute? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 

. (SHRI JAGANNATH PAHADIA): 
(a) Reports received by Government 
show that the management of the 
Government Opium and Alkaloid 
Factory at Neemuch did not declare 
any lock-out last year. On the con-
trary, certain workers belonging to 
Government Opium and Alkaloid 
Employees Sangh, Neemuch were on 
tool down f9trike from 25-10-79 to 
28-10-79 and again remained on 
strike from 3-12-79 to 11-1-80. How-
ever. the factory was kept running 




